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B
IN THE NATIONAL GREEN TRIBUNAL, PRINCIP
AT NEW PELHI

oRIGINAL APPLICATIONNO. 124 o 505,

ECTION 18 of
ION 14 AND S THE NATIONAL
UNDER SECTGREEN TRIBUNAL ACT _ 2010

IN THE MATTER OF
SUKHBIR SINGH

VERSUS
UNION OF INDIA AND OTHERS

AL BENCH,

Resident of 69/10, Jasbir Colony, Neae Sheela By Pass, Rohtak,

Haryana — 124001 do hereby solemnly affirms and declares as

under;

1. That deponent is the applicant in the present case and as such is
well conversant with the facts and circumstances of the present
case.

- That vide order dated 07/02/2024, this Honble Tribunal directed

the applicant to produce copies of the revenue record in respect

of the land in question.

That by way of the present affidavit applicant is filing the true copy

of nakal jamabangi. True copy of nakal jamabandi is annexed and

Mmarked hereto as Annexure A-8.



2

4. That the balance of convenience is in favour of the applicant and

P Jolv

Deponent

are true and correct to the best of my knowledge and nothing

material has been concealed therein.

AYTESTERER

KUMAR
NARESH ADVCCATE

NOTARY 2UBLIC

- -

RO TAK

Py

fon b

Deponent
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